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DELHI VIDHAN SABHA
Bulletin Part-I
. (Brief record of Proceedings)

Thursday, 17 December, 1998/Agrahayana 26, 1920 (Saka)

No.4
2.00 pM

OATH

Shri Arvinder Singh Lovely took Oath in English

languége, signed the Roll of Members and took his seat
in the House. .

2. Announcement by the Chair.

Hon'ble Speaker announced that he has not given
his consent to the notice of adjournment motion given by
Prof. Jagdish Mukhi and others onr the action taken
against the hoarders of essential commodities. The
Chair announced that the.Célling Attention notice given
by Shri Mukesh Sharma about the alleged irregularities
and high ups in the purchase of onions has also been
disallowed. The Speaker observed that members can focus
attention of the House on these issues as also on other
issues during discussions on Motion of thanks on Lt.
Governor's Address. The Opposition Members, protesting
againstlthe disallowance of Adjournment Motion stood up
and started shouting as a result-of_which nothing was

audible.

Chief Minister stood ' up to request the
opposition to participate on the Motion of thanks and

assured the House that all their issues sought to be

raised would be duly answered.
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The Opposition members however did not relent
and‘ continued “to demand the acceptance of the

adnournment motion.

i Suspension of Member.
On being named by Hon'ble Speaker for
continuous interruptions, Shri Sahib singh Chauhan was

suspended for the day's sitting.

4. Walk-out.

-

Protesting against the suspension of shri Sahib
Singh Chauhan, the BJP Members staged walk-out.

2.50 PM

5. Motion of Thanks on Lt. Governor's Address.

Shri Mukesh‘syarma moved thelfollowing Motion
of ?hanks:-
“That_the members of Vidhan Sabha assembled in
this .éession are deeply ;gfatefql to the Lt.
- Governor fo; the Addresé which ﬁe has been
Fleased to deliver to_Legis;ative Assembly on
‘thg lﬁﬁhrDecember'QS“.

B4 _ Resolution.

Beﬁé;e conclgding h;s spgech on Motion of
Thanks{l Sﬂri _Mukesﬁ  Sharma l moved the following
resolutién:—r | | A‘ o
"fhis Housé reéomﬁends that a High 1level
inguiry be instituted to investigate'into the
ir:egularities and scams committed by Delhi

Govt. in the purchase of onion and other edible

items and action be taken against those found
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guilty".
The Motion was put to vote and adopted
unanimously.

Discussion on Motion of Thanks (continued).

Shri Ajay Maken seconded the motion,

Following members took part in the discussion:-

L Prof. Jagdish Mukhi.
2 Shri Shoaib Igbal.
3 Mrs. Kiran Chaudhary
4. Dr. Yoganand Shastri
5. Shri Harsharan Singh Balli.
6 Shri Subhash Chopra.
T Shri Mangat Ram.
84 Dr. Harsh Vardhan.
1a- Ruling of Chair. .
<//// Hon'ble speaker announced that he has

disallowed the notice of breach of privilege given by
Shri Nand Kishore Garg about the alleged advance
publication of Lt. Governor Address in Indian Express on
16.12.1998 as no part of the Address has been published
in the aforeéaid National Daily.

Discussion on Motion of Thanks (Continued).

a5 Shri Ram Singh Netaji
10, Shri Deep Chand Bandhu.
WALK-OUT.

At this stage, the Hon'ble Speaker informed the
House that he has with him a long list of Members viz.,
10 from the Congress party and 4 from the BJP, who wish
to speak on the Motion of Thanks. Since the House has

discussed the Motion which was beyond the stipulated
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time and since enough number of members from both th
sides have participated in the discussion, he invited
Chief Minister to reply to the debate.

BJP Members, not satisfied with chair's
observation staged Walk-out.

DISCUSSION ON MOTION OF THANKS (CONTINUED)

Chief Minister Smt. Shiela Dikshit replied to
the debate.

On being requested by the Chief Ministerm, Shri
Shoiab Igbal withdrew his amendment on the Motion of
Thanks.

The Hon'ble Speaker then put the following
Motion before the House:-

"That the Members of Vidhan Sabha assembled in

this Session are deeply grateful to the Lt.

Governor for the Address, which he has been

pleased t§ deliver to the Legislative Assembly

on 16.12.98%.

The Motion was put to vote and adopted
unanimously.
8. 05 Pm.

e The -Chair -announced “that the House stands

"adjourned sine-die.

(National Song -- Jan Gan Man).

(P.N. GUPTA)
SECRETARY.



